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KOLKATA BENCH
AN APF3UCATION UNDER SECTION 1 9 OF THE ADMINISTRATIVE 

■ TRIBUNAL ACT, 1935. -
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. locJ-51•r of 2019>O.A> No
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1 . SRI 3IMAN KUNDU, Son of Blswanath 

Kundu, residing nti 4/2 r'Authpur Roy 

Para, P .0 Authpur, Dist.: 24-Parga- 

nas (North), Posting under SM/SDAH as 

PTR/SDAH under SR DQM/SDAH.
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t- • 2 o Sri DNIJEN MUKHERJEE, Son of Late 

Dilip Kr. Mukherjee, residing at: 

Vill.+P.O.: Ghosh Para (West), Bally, 

Dist.: Howrah (2). Posting under SM/ 

SDAH as Pointsman/SfiAft under SR DOM/
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V-m SKT KOUS1CK BANERJEE, Son of -Late 

Sembhu Nath Banerjee, Raiding at:

195* A.P.C. Road, Kolkata-7G0 Q©4, 

Posting under SM/BLN as PTR/BLN under 

SR DOM/SDAH.
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4. SRI RANAJIT ROY, Son of Late 

Madhu Sudan Roy, residing at: Vill.-ib...: ■ •'
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NadiaDhanyakuria (Kmnar Para),

Dla^.s- 2*;-Par£snas(North) ..Pin no.j-

7U3 437. posting under SS/DDC aa 

PTR/VDC under SP DOM/SDAH.
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t . K-*-5. SHI IffBAKAR PAKRASHX, Son oi Late 

KRiehR&E°Pal PaKrashi, residing at;

39A, Dumdum Road, Kolkata - 700 074. 

posting under SR CIT/SDAH as Peon/ 

. SDAH under SR DCM/SDAH.
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6. SRI SOUMEN MONDAL,' Son of Prabhat 

Kr. Mondal, residing at; Garulia Dakofcin L-r 

Par^> P*QtGar'i5ti9lf Qiat.: 14—Parganaa
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•V. (North), Pin no*;- 743 133. Posting 

under CYM/KQAA as Suntman/KDAA. under 

SR D0M/3DAH.
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*I S~..,sf‘- fc7. JSD -JIAlEtN KHAN, Son of KB. Manjur, 

residing at: 2, Badhuddin Street, 

Kolkata- 700 073, Postlng^upder GS/ 
Parcel/SDAH as PTR/SDAH uOTer SR DCM/ 

SDAH.
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c' l.6. SRI MANOJ KUMAR, Son of .Shyara j' h
II.

Bihari Prasad, residing at: Natun Pally,, 2kV
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Subhasgram, Kalkata - 700 147, Pasting 

under CS/Parcel/SDAH as PTR/SDAH under 

SR DCM/SDAH.
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9. SRI SUBHANKAR HAJUMDER, Son of Late 

Sanchay Kumar, residing mtt 38/0# P* 

Majumder Road, Kelkata^YOT 078* posting 

under SS/BP, as PTR/BP under SR DOM/
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1=10. .SRI SUKANTA CHOtfDHURY, Son of San- 

toah Kr. Chowdhury, residing at: 64/1/52, 

Khudirao Bose fiarani, Kolkata-700 037^
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I ,Posting under SS/SDAH as PTR/SDAH 

under SR boM/SDAH •
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11 . SRI BIJANOSU KUMAR SXRKAR, Son of 

Late Blnod Bihari Sankar, residing at:
Vill.-Kushxu*ia, P.0.:- Pritinagar,
Dist.i- Nddia, Pin novPT 741 247* Posting

under SM/Nalhati as Pointsman/Naihati 

under SR DOM/Naihatl.*’'"
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f. 12. SRI MANIK CH. BALDER, S#n of Late Cl

!■ >■Karuna Kanta Haider, residing at: 13#
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K -Chfrwhdury Para Raad» Barasat9 

Kolkata- 700 124. Booting under CTM/ 

SDAH ao Shuntman/SDAH under SR DOM/
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13. MD ALMB HASS AN, Son of Muktarul 
Hassan, residingat: 69B, Ballygunge Rly* 

Quarter, Kolkata-700 029.’ Posting aa 

BS/Dhakurla as PTR/Dhakurla, under
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SR DOVaDAH. f
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L.14. SRI DXBYENDU ACHARJEE, Son of Dipak 

Kr. Acharjee, 111, Madhuraurali, P.O.j- 'LLj:;
ti; •

rSallpara, Barasat, Kolkata- 700 124. 

Under SM/Baranagore Road Station, as 

PTR/Baranagar under S^ DOM/SDAH.
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I15- SRI SUMIT KUMAR SUMAN, Son of 

Ramdev Mehta, Be aiding 'at t Dumdum Purva 

Slnthl Lane, Kolkata- 700 03f. Posting

under CS/Parcel/SDAH as PTR/SDAH under
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f. SR DCM/SDAH.
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•f16. SRI OANOA PRDSAD AHIR, son of Sri 

Hairiiaa Ahir, residing at: 58/9f Railway 

Quarter, Dumdum, Kolkata - 700 077,

Posting as Pointsmaii-iunder Qiitpur/ 

Eastern Railway.
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; 17. SRI SOURAV QHOSAL, Son of Late

\

Jyotinmy Ghosal, residing at: 167, 

Qokulpara, P.O.Katagunge, P.S.: Kalyani, 

Dist:- Nadia, Pin no.: 741 250.
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t'l.- All the applicants are working, belong 

to Group ,DI Cadre and selected for the 

post of Ticket Examiners under the res­
pondents authority.
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- Versus - &r~*
The Union of India, through the 

General Manager, Eastern Railway, 

17, N.S.Rnad, Kolkata - 700 001.
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2. The Divisional Railway Manager, 
Eastern Railway, Sealdah Division, 

Sealdah, Kolkata - 700 M4.
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.itManager, Eastern Railway, sealdah 

mvlatonr SealdahT'W^ata- 7M91-4*
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4. The Senior Divisional. Personnel 
Officer, Eastern Railway, Sealdah 

Division; Sealdah, Kelkatar 7©0014,
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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCHi ./

OA 350/151/2019 
MANo. 84/2019

Date of Order: 04.02.2019

Coram : Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Biman Kundu & Ors.

Versus

Union of India & Ors.

Forthe Applicant(s) Mr. N.Roy 

For the Respondent(s): Mr. A.K.Banerjee

E*R'f cgMv
•' is*. \

Per Dr. Nandita Chatteri^e, AdmirfislrativelMember:■
^\\\ $jz/\

Instant O.A,.hacfeee|fi|d^topf^ts [%yii|g for the following

; - 3 |

vV ./ / I H \ jgj I
“(a) "To issu^dkew.0 upbmfie^r^pondents to consider the
representaUqhtTor posting fprThb\bost of Ticket Examiners 

forthwith. X. /

(b) To issue 'further direotidn upon^fhe respondents to give 
promotiondxPQ§t^for-4he^post^0f ticket examiners to the 
applicants forthwifhr^^^-^'

(c) To issue further direction upon the respondents to give 
promotional benefit along-with other service benefit forthwith.

(d) Any other order or further order or orders as deem fit and 
proper under the circumstances of the case.

(e) To produce Connected Departmental Record at the time 
of Hearing.

(f) Leave may be granted to file this joint application under 
Rule 4(5)(a) of the CAT Procedure, 1987.”

% \

relief:
&
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Heard Ld. Counsel for both sides and examined documents on2.

record. This matter is taken up at the admission stage.
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3. M.A.No. 84/2019 filed in the instant O.A. by the applicants to
>—■

prosecute this case jointly is allowed on grounds of common interest and 

common cause of action and is disposed of accordingly.

The submission of the applicants, as articulated through their Ld.4.

Counsel, is that, on 29.12.2017, Respondent No.4 had issued an order for

selection in the post of Ticket Examiner in Level-3 against promotional

quota. That, the applicants, after having qualified in the written

examination, were enlisted for initial promotional training of Ticket

Examiner selected against the promotional quota and that, on 08.02.2018

an order was issued for sparing .of Ticket .Examiner/Initial course from 

08.01.2018 to 08.02.2018M$'uts no posting drclers Were issued in favour of

^ftTTV. '

Further, altho^h all practical training
of Ticket Examiner w-e.f. OT^il^'fi^&sSng orders hiving been issued

in their favour, all the^applitean^TTlff ^epTeserjted/to the concerned
■, ■ .X'iW /'

authorities for considering ^tffeir^-pfomdtidhal ^postings along with 

promotional benefits for the .posT of-^iekerBxa^miner but no decision has

the applicants.
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been arrived at till date by the Respondents authorities.

According to the Ld. Counsel for the applicants, the applicants would 

be fairly satisfied if a direction is issued to Respondent No.4 to consider

their pending representation dated 11.01.2019 (Annexure-A/6 to the O.A.)

within a specific time frame.

5. . Ld. Counsel for the Respondents does not object to consideration of

such representation in accordance with law.
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6. Accordingly, without entering into the merits of the matter; and, with 

the consent of the Ld. Counsel for the parties, wo hereby diroot

S'

/

Respondent No.4, who is Sr. Divisional Personnel Officer, Eastern Railway

Sealdah, to examine the contents of such representation dated 11.01.2019

of the applicants (praying for activation of promotional benefits), if received

at his end, within a period of four weeks from the date of receipt of this

order.

Decisions arrived at should be conveyed in the form of a reasoned 

and speaking order and in accordance with law to the- applicants

7.

immediately thereafter.
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With these directiorisf O.A.^ssd spesed 6f0h||-f will be no orders as
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\to costs.
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(Bjdisha Banerjee) 
/ Member (J)

(Dr. Nandita Chatterjefe) 
Member (A|
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